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GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS
- (RAILWAY BOARD)

NEW DELHI-110001

No.2011/1G-V/11/14. dated. }1.09.2011
Office Memorandum

sub: Recommendation of the Teport on Prevention of atrocities——. .. ..
against 'ﬁhiéfggjgg;ggg;gg}gygS;h[i;;l,(_*f:,l}j:—ngggnqﬁChecking corrupt

practices of rafiway staff/Railway Protection Force and other

- lcp_ - ——harassment fo-migrafery-labour while fravelling in frains.

The undersigned is dirécted to refer to D.O.Jetter No.20/1/2004-PRP&P dated
452011 regarding recommendation relating fo Ministry of Ralways trom e report on
“pPrevention of Atrocities against Scheduled Castes” by Sh.K.B.Saxena, IAS (Retd).

2. Regarding implementation of the recommendation of the aforementioned report,
it is stated that on Indian Railways, @ definite system already exists o prevent corrupt

' (\?\/ " practicés and other harassment to migratory labour while travelling in trains, by ticket
\J tfi checking staff. Frequent/surprise checks are conducted by Anti-Fraud Squad/Other
(ﬁ‘?r squads on the functioning of train manning staff. Strict action is faken against the staff, if

\
¢4\ New Dethi 110001.

found involved in malpractices. Moreover, as and when complaints are received against

| .
\‘f‘\ the staff, the same are investigated and suitable action is taken in case the same is

substantiated.

3. Further, it is submitted that special frains are run and extra coaches are atiached for
clearance of extra passenger traffic during peak seqasons, festivals, special events keeping
- in view of the pattern of fraffic, operational feasibility and availability of resources.

4, On the issué of réported cormupt practices by Raitway Protection Force, it is clarified
that on receipt of complaints against Railway Protection Force Staff/Officials for being
involved in corrupt practices. a departmental enquiry s conducted and appropriate
deparimental action under Disciplinary and Appeal Rules is taken against the staff/officer if

the allegation is proved.

5. In addition to Departmental checks conducted by the executive, Railway Vigilance
also conducts preventive checks and QQmp!oinT"'bosed checks to prevent malpractices
related to corruption/extortion of money and staff found involved in such malpractices, are

47 taken up under Disciplinary and Appeal Rules. _ ;
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